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ORDER
CP No.263/66NCLTMB/MAH/20U
CP No.284l66lNCLT/MB/MAH/2017

sd/-
List this matter for tomorrow i.e. 30.11.2017

\., N. AL LASENAPATHY
sdl-

B.S.V. PRAKASH KUMAR
Nlember (ludicinl)l\lerrbL'r (lechnical)

CORAM:

NAME OF THE PARTIES: M/s. Seaview Developers Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 66 of the Companies Act, 2013.
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